SCHEDULE I

FORM A
PUBLIC ANNOUNCEMENT

(Regulation 14 of the Insolvency and Bankruptcy Board of India (Voluntary Liquidation Process)
Regulations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF BAOSTEEL ENGINEERING INDIA
PRIVATE LIMITED

1. | Name of Corporate Person

BAOSTEEL ENGINEERING INDIA
PRIVATE LIMITED

2. | Date of incorporation Corporate Person

15/04/2013

3. | Authority under which corporate person
is incorporated

Registrar of Companies, Delhi

4. | Corporate identity number/limited
liability identity number of corporate
person

U74900DL2013FTC250738

5. | Address of the registered office and
principal office (if any) of corporate

Registered Office: 256, Vardhman City
Center-2, Near Shakti Nagar Under Bridge,
Delhi North Delhi DL 110052

person

6. | Liquidation commencement date of 17" August 2022
corporate person

7. | Name, address, email address, telephone | J itesh Gupta

number and the registration number of
the liquidator

Office No. 257, Vardhman City Center-2,
Near Shakti Nagar, Under Railway Bridge,
Delhi -110052

Email: Jitesh@jkgupta.com

Telephone No. 011-23644449

IBBI/IPA-002/1P-N00144/2017-18/10380

8. | Last date for submission of claims

15t September 2022

Notice is hereby given that the Baosteel Engineering India Private Limited has commenced voluntary

liquidation on 17™ August 2022.
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The stakeholders of Baosteel Engineering India Private Limited are hereby called upon to submit a proof
of their claims, on or before 15™ September 2022 to the liquidator at the address mentioned against item
i
The financial creditors shall submit their proof of claims by electronic means only. All other stakeholders may

submit the proof of claims in person, by post or by electronic means.

Submission of false and misleading proofs of claims shall attract penalties.

Name and Signature of the Liquidator:
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Jitesh Gupta
IBBI/IPA-002/IP-N00144/2017-18/10380

Date: 19/08/2022
Place: Delhi



SCHEDULE 1§

FORM A
PUBLIC ANNOUNCEMENT
{Regulation 14 of the Insolvency and Bankruptcy Board of India

(Voluntary Liguidation Process) Regulations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF

BADSTEEL ENGINEERING INDIA PRIVATE LIMITED
1| Name of Corporate Person BAOSTEEL ENGINEERING INDHA PRIVATE LIMITED
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2 | Date of incorporation of Corporate Person | 15/04/2013

3 | Autharity under which Corporale Regestrar of Companies -Delhi
Parsan is incorporabed regisierad
4.| Coeparate wlerd®y nunber ! fmited kabilkey | U749000DL2013FTC250738
__|idenaty number of Corposate Person s _ P—
5 | Address of the regislerad Ofce and Regd. Cffice: 256, Vardhman City Canter-2, Naar
Principal office {if ary) of Corporate Person | Shakt Magar Undar Bridpa, Deti Morth Dalki- 110052

& | Liguidagion commencement date of 17th August 2022
Carporaie Parson
7 | Mame, address, email addrass, telaphane | Jitesh Gupta

rumber and the reqistration number of Regn. No.: IBBIIPA-J02/IP-MO014472017-18/10380
the Liquidaor Add.: Office Mo, 257, Vardhman Ciy Center-2, Mear
Shakt Nagar, Under Ralhway Bridge, Dalhi - 110052
Ph: Ma: D11-23644449

Email: jiteshiikgupta.com

& | Last dae fior submission of ciaims 15th September 2022

Matice is heretry given that the Baostee! Engin Engineering India Private Limited has commancad voluntary
liquiddation on 1Tth August 2022,

The stakshoiders of Baostee| Engineering India Private Limited are hereby called uwpon o submit 2
proafof thesr claims, on or bedoreq 5th September 2022 tothe liquidator st the addrass mentianed aganst
item 7,

The linancal creditors shall submil hair procf of claims by alectrorss means only, A8 olher stakabokders
may subret the proal of claims i parsan, by pastar by alaclranic means.

Submission of fal o misleadi of claims shall attract Ities,
mission of false and misleading proals of cla all attract penaltios Jitesh Gupta

Date: 19.08.2022 Liguidatcr, Baosteel Engineering India Private Limited
Place; Delhi Req. No.: IBBIIPA-DOZTP-NOCA4402017- 13!1!333!}
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